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Educational I'Dstitutions Managed by 
Sri Chintalapati Bapirajh Dharama 

Samstha 

4399, SHRI K. SURYANARAYANA: 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state: 

(a) the number of Educational Insti-
tutions with names and places being 
managed by 'Sri Chintalapati Bapirajh 
Dharma Samstha' Chinanidra Kolanu, 
West Godavari District, Andhra Pra-
desh; 

(b) the amounts of grants given to 
the said samstha as teaching, lib-
raries, laboratories and hostel grants 
and other loans during the last three 
years by the State Government of 
Andhra Pradesh and the Government 
of India; and 

(c) the sources of income other than 
Government's aid to the said institute 
if any, during the three years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. p, YADA V): (a). Since the orga-
nisatiQn is a private body. GO\'ernment 
has no information regarding details 
of educational institutions run by it. 
Information however, is being collected 
from Ihe State 'Government of the edu-
cational Institution under their Sams-
thn if any, recognized by them. 

(b). A statement showing grants 
given by the Government of India to 
some of the institutions managed by 
Sri Chintalapati Bapirajh Dharma 
Samstha is laid on the Table of the 
House. rPlnced in Library, See No. 
LT-5:;O;;!73]. Information about 
grants paid by the Government of 
Andhra Pradesh is being collected 
from the State Government. 

(c), Government has no information 
regarding other sources of income of 
this private organization. 

Opening of Sugar Mill in Dadra and 
Nagar HaveJi 

4400, SHRI RAMUBHAI PATEL: 
Will the Minister oi AGRICULTURE 
be pleased to state: 

(a) whether a request was made for 
the issue of Leiter of Intent for open-
ing a sugar mill in Dadra and Nagar 
Haveli; 

(b) if so, the action taken by the 
Government thereon; and 

(e) when the final decision will be 
taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(PROF, SHER SINGH): (a) Yes, Sir, 

(b), The matter is under considera-
tion of the GQvernment. 

(c), The target of 56 lakh tonnes 
for licensing in the Sugar Industry for 
the Fourth Five Year Plan has been 
practically completed. The question 
of licensing further additional capacity 
in advance against the Fifth Plan is 
under consideratiOn in consultation 
with the Planning Commission. The 
decision on this application as well as 
other earlier applications is, therefore, 
likely to take some time, 

Social Welfare Centres in Dadra and 
Nagar Haveli 

4401. SHRI RAMUBHAI PATEL: 
Will the Minister of EDUCATION. 
SOCIAL WELFARE AND CULTURE 
be pleased to state: 

(a) the number of Social Welfare 
Centres functioning at present in 
Dadra and Nagar Haveli area-wise; 

(b) whether "Government are consi-
dering to establish more Centres as 
this Territory is backward; and 

(c) if so, how many, when and 
where? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
ARVIND NETAM): (a) Most of the 
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welfare activities in Dadra and Nagar 
Haveli fall under tribal welfare pro-
grammes. According to information 
available, the following social welfare 
centres are funtioning:-

(i) One Family and Child Welfare 
Project with six centres in 
Silvasa Block. 

(ii) 30 Nutrition Feeding Centre'! 
in Silvasa Block. 

(b) and (c). Various Welfare Pro-
grammes are being considered for in-
clusion in the Fifth Plan. Details ~ 

yet to be worked out. The opening 01 
One Ashram type Chhatralaya fOr the 
adviasis is under consideration of the 
Ministry of Home Affairs. 

Sale of Essential Commodities from 
Super Bazar, Delhi at bigb price 

4402. SHRI YAMUNA PRASAD 
MANDAL: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether Government's attention 
has been drawn to the reports regard-
ing the sale of essential commodities 
especially atta, vanaspati and soap, at 
high prices by Super Bazar in Delhi; 
and 

(b) if so. the action taken against 
the organisation? 

THE MmISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) A 
news report to this effect regarding 
atta only has come to Government's 
notice. but it does not reflect the cor-
rect position. Pre-packed whole-meal 
wheat atta was sold at the Super Bazar, 
Delhi at less than the market price. 
until the price of atta was statutorily 
coni rolled. Vanaspati was sold at con-
trolled priCe or less, and soaps a1: 
prices fixed by the respective manu-
facturers. or less. Other essential 
commodities have been sold at prices 
generally lower than the prevailing 
market prices for the same or com-
parable qualit.y of I'cod •. 

(b) In "iew of (a) above, this does 
not arise. 

Acquisition of India OftIee Library 

4403. SHRI S. C. SAMANTA: 

SHRI BIRENDER SINGH 
RAO: 

Will the Minister of EDUCATION. 
SOCIAL WELFARE AND CULTURE 
be pleased to state: 

(a) the prOgress made in the direc-
tion of acquisition of India Office 
Library in London; 

(b) the difficulties which are still 
standing in the way; and 

(c) in view of the fact that Bangla-
desh has come into existence, whether 
her share of the assets of the Library 
shall go to her? 

THE DEPUTY MINISTE:R IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAV): (a) and (b). The draft 
agreement for arbitration receive..! 
from the U.K. Government is still 
under examination. 

(c) The matter is under examina-
tion. 

Request from Calcutta Port Commis-
sioners for appointment of a Committee 
to gO into Demands for Olllcers of 

Marine Services 

4404. SHRI INDRAJIT GUPTA: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether any request has be .. n 
received from the Calcutta Port Com-
missiOners urging the appointment of 
a fresh Committee to go in (0 the grie· 
vances and demands of the Officers C'f 
(heir Marine Services; 

(b) whether the Commissioners have 
also urged Government to settle ex-
peditiously the outstanding anomalie' 
arising out of the recommendatio.ls 
of the Desai Committee; and 

(e) if se, the acthl taken by Gov-
ernment in the matter? 




